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.;lla:,aba"; chis tne 13th Julyday of 2000.

1369/:-J8

Smt. 3i.lni to. 3nail l~arain,

~vi£e of Sri Vi j enor a Jai ~.arain,

Deputy Direct-or of Incorrt:: l'ax

(rnve sti gat ion) , }~e(;;rut.

• •••••••• Ap:licint.

(Counsel fo r the appLioan t , :Sri. B.:"::. sr t ve st ava, Acv)

II VERSUSII
1. Union of India, through Secretariate Nini stry

of Finance, New Delhi.

2. Chief Commissioner of Fncome- Tax, Kanpur.

3. Drawing & Disbursing Officer, Officer of the
/'

//

Deputy Director of Income-Tax (Investigation)

Aayakar Bhawan, Bhainsali Ground, Meerut.

4. Deputy Controller of Accounts, Office of the

Chief Controller of Accounts, 16/69 Aayakar Bhawan

Civil Lines, Kanpur.

5. ,Senior Accounts Officer, ZOnal Accounts Office

Aayakar Bhawan, Civil Lines, Kanpur •

••••••••• Respondents.

(Counsel for the re'spondents: Sri Arnit Sthalekar, Adv)
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